
OFFICE OF THE PRINCIPALDISTRICT & SESSIONS JUDGE
NORTH-WEST DISTRICT, ROIIINI COURTS. DELHI

_ ormnn
The transfer and posting of the following oflicials is hereby madewith immediate effect-

.__.__...___....~..._._._.____.._

5/J I-'Zca Name of the official From ‘ To
"'_'l

Sh. Deepak Mahandra
I S/0Sh Mahender Kumar

§(E.C.-12306801)
of

‘ ( ‘ U a um (NW)’ ml cum’ work of Election Committee in addition to the
Delhi duties already assigned to him).

Sh. Amit Kunrar
2 S/oSh. Yudhveer Singh

(E.C.-99520394)
.J

JA in Administration Branch-I&II (NW), Ahlmad/JA in the court of Ms. Kanika Jain, Ld.
Rohini Courts, Delhi MM (Mahila Court) (NW), Rohini Courts, Delhi

Notes:- Non-coinpliance of this order or immediately proceeding on leave shall be considered deliberate insubordination and
disciplinary action shall be taken against the ofliciai as per rules.
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PRINCIPALDISTRICT & SESSIONS JUDGE

NORTH-WEST DISTRICT, ROHINI COURTS, DELHI
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Ld. Principal District & Sessions Judge (HQs), Tis Hazari Courts, Delhi.
The Judicial Ofiftcer(s) concerned, Rohini Courts, Delhi.
The Oflicer In-Charge, Accounts Branch (NW), Rohini Courts, Delhi.
The Sr. A.O.(J)/A.O.(.l), Administration Branch-I&H (Central), Tis Hazari Courts, Delhi.
The Record Oficer, North—West, Rohini Courts, Delhi.
The Dealing Oificial, Personal File, Administration Branch-I (Central), Tis Hazari Courts, Delhi.
The Dealing Official, ACR Cell, Tis Hazari Courts, Delhi.
TheWeb-site Committee, Rohini Courts/Tis Hazz1ri"C‘fi1rts, Delhi.
The Dealing Ofiicial, Server Room, Rohini Court/Tis Hazari Courts, Delhi.

. Personal Office of the tmdersigned.
The Facilitation Centre, Rohini Courts, Delhi.

. The ALIO, Library Branch, Rohini Courts, Delhi.

. The Dealing Ofiicial, LAYERS seat, Rohini Courts/Tis Hazari Courts, Delhi foruploading this order on LAYERS.

. The oflicial(s) concerned

. The Dealing Official, R&i Branch, Rohini Courts, Delhi with the direction to send copies of each of the Relieving
Report and the Joining Report of the above named official(s), on immediate receipt of the same, to the Adininistration
Branch-I 8: II (North-West), Rohini Courts, Delhi.
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